GOVERNMENT OF INDIA
MINISTRY OF EDUCATION
DEPARTMENT OF HIGHER EDUCATION

RAJYA SABHA
STARRED QUESTION NO. 33
ANSWERED ON 06.12.2023

Foreign Universities Campuses in the country
33. Dr. K. Laxman:
Will the Minister of Education be pleased to state:

(a) whether Government has any proposal to open campuses of Foreign Universities in the
country;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?
ANSWER

MINISTER OF EDUCATION
(SHRI DHARMENDRA PRADHAN)

(@) to (c): A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (A) TO (C) IN RESPECT OF
RAJYA SABHA STARRED QUESTION NO. 33 FOR REPLY ON 06.12.2023
REGARDING “FOREIGN UNIVERSITIES CAMPUSES IN THE COUNTRY” ASKED
BY DR K LAXMAN:

(a)-(c): Internationalization of education is one of the key priorities under the National
Education Policy (NEP) 2020. To promote internationalization, NEP 2020 states that high
performing Indian universities will be encouraged to set up campuses in countries abroad, and
similarly, top universities in the world will be facilitated to operate in India.

The Hon’ble Finance Minister in the Union Budget 2022-23 announced that world-class
Foreign Universities and Institutions will be allowed in the Gujarat International Finance Tech-
City (GIFT City) to offer courses in Financial Management, FinTech, Science, Technology,
Engineering and Mathematics free from domestic regulations, except those by International
Financial Services Centres Authority (IFSCA). Foreign Universities and Institutions can set up
their Branch Campuses in GIFT City as per the criteria and standards laid down in the IFSCA
(Setting up and Operation of International Branch Campuses and Offshore Education Centres)
Regulations, 2022. The Regulations is available on the website of IFSCA. Deakin University
and University of Wollongong from Australia have received in-principle approval from IFSCA
to establish their campus in GIFT City.

The University Grants Commission (UGC) has also issued enabling Regulations to facilitate
the establishment of campuses of Foreign Higher Institutions (FHEISs) in India. The UGC
(Setting up and Operation of Campuses of Foreign Higher Educational Institutions in India)
Regulations 2023 have been issued on 08.11.2023. The Regulations is available on the website
of UGC. Eligible Foreign Higher Educational Institutions desiring to set up their campuses in
India may apply on the Registration Portal https://fhei.ugc.ac.in. The portal was opened on
09.11.2023 after the gazette notification of the regulations.
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DR. K. LAXMAN: Sir, at the outset, | would like to welcome the decision of the
Government to internationalize education as per NEP 2020. Many of our students opt
to go overseas to seek high quality education. We know about the financial burden
that it puts on parents. Later, students never come back. This causes huge loss to
the Indian economy as also brain drain. But, what would be the challenges faced in
setting up foreign universities because some feel it will harm the Indian education
system and also result in the commercialization of education? What are the
preventive steps taken by the Government to ensure that the fee structure as also the
admission process is reasonable and transparent ?

SHRI DHARMENDRA PRADHAN: Hon. Chairman, Sir, talking about the National
Education Policy 2020, the Expert Group has recommended internationalization of our
education system, as rightly pointed out by the hon. Member. More foreign students
should come to India and more Indian students should get exposure to global
institutions. Today, our students are compelled to go outside. A lot of foreign
students are coming to India. To accelerate that, to make it manifold, NEP has
recommended internationalization of education. Now foreign institutions will come to
India. Already two of them have started their process to open their campuses in the
GIFT City of Gujarat. In the last Budget speech, hon. Finance Minister invited global
institutions. Two of them have turned up. Recently, the University Grants
Commission, in the last month only, has come out with a new set of regulations to
invite more foreign institutions. Now the portal is open and a lot of quality institutions
are getting registered in that portal. Hon. Member has raised two pertinent issues.
One is regarding maintaining the quality of education and the second is regarding the
fee structure. These two things are envisioned in the new regulation. Today, we
have to spend billions of dollars on our students who are going out of country. Now
there will be global standards and they will tie up with the local university also. We are
inviting foreign universities with dual degree and tuning of courses. The UGC will have
a Committee to scrutinise the applications to look into the minimum regulatory
mechanism because we have to give autonomy to institutions. Gradually, there is a
consensus among the academia and the policy makers of our country that we have to
give autonomy to academia and institutions so that more institutions of global
standards can come. The Government of India is in the right direction to invite them.
| am happy to inform this august House, through you, that two of our lITs are going to
open their overseas campuses. One is lIT, Delhi which is opening its campus in Abu
Dhabi and the other one is IIT, Chennai which is opening its campus in Zanzibar to
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look after the needs of African countries. This is not going to be a one-way
mechanism. With international mechanism, this is going to be a two-way mechanism.

DR. K. LAXMAN: Is there any proposal by the Government to encourage, collaborate
and partner with existing Indian institutions, which will help to mitigate competition
and ensure that the benefits of foreign universities are shared with the Indian
institutions and the Indian students ?

SHRI DHARMENDRA PRADHAN: Sir, this is an old practice and tradition of our Indian
institutions. Almost all lITs, NlITs and all reputed institutions run by the Union
Government and the respective State Governments have global tie up with their
counterparts. With this NEP and the focussed concept of internationalisation, it will
get an accelerating effect.

DR. SANTANU SEN: Sir, we all know that a few days back, a circular has gone to all
the universities and colleges from the UGC that there should be a selfie stand with the
photograph of our respected Prime Minister in the background. Through you, with all
humility, | would like to know from the learned Minister as per which rule or guideline
of the UGC, this could be done. As is apparent, this seems to be nothing but a
political publicity before the 2024 elections.

SHRI DHARMENDRA PRADHAN: Hon. Member's question has nothing to do with
this Question.

MR. CHAIRMAN: Keep in mind that | had been the Governor of the State of West
Bengal.

SHRI DHARMENDRA PRADHAN: | know that, Sir.
MR. CHAIRMAN: Dr. Santanu Sen has raised the issue ...(Interruptions)...

SHRI DHARMENDRA PRADHAN: | cannot forget the scene when you took the
constitutional responsibility on the very first day of this present Government. This
country can never forget your position. With due respect, Sir, this is a separate
question. | am proud of my Prime Minister. This country is proud of hon. Prime
Minister, Shri Narendra Modi. This is my answer.
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MR. CHAIRMAN: President, Prime Minister and constitutional functionaries belong to
the nation. They represent the nation as much as a Chief Minister represents a State.
And, therefore, | will appeal to all sections of the House that when it comes to the
constitutional functionaries, be at the State level or at the Central level, let our vision
be not through politics but in general. Now, Prof. Manoj Jha, it is your subject.

PROF. MANOJ KUMAR JHA: Yes, Sir.

MR. CHAIRMAN: | am sure you will put a pointed question to the hon. Minister. Your
time starts now.

1. TS GHR ST : YIhAT, GHIART HBlGd| AR, AT 4301 Sff | H_1 U IAE ©,
Udh HdTcf %\’ﬁ"‘»foreign universities dT 31T, campus Wl Ubh dgd DhRTHD Yo
%\', oAfp SHINT fRI&TT SR affirmative action & TIITH TR %\', Sl foreign universities )

Constitutional mandate & FESIE) 3 affirmative action introduce ﬁ, Y] sﬂcr;\l GIEJI]
P IRY B2

it eiffg 9eE : 9R, T foreign universities S T & HIRIT TR Tl T8I quality
education UX th[h %\'I g HIX G 1,100 public universities %, PY private universities
M 21 3t ff BHR 29 Bl SN e Ude & I dol dlell private universities 3R
deemed universities %, I affirmative action T form 3Tl %\'I R -eMR foeg &1 S
education pattern 3iTSTchel 41 %\’, scholarship Ud T instrument d9 Ne&Tl gl gg M
U d¥Idh Bl affirmative action &1 ARY TSl BT T & IH I ST STord T8l g
qUH quality institutions GHTﬁ, g priority gl

SHRI JOSE K. MANI: Sir, opening up of foreign universities in India promises global
exposure and high-quality education. However, while starting foreign universities,
some face challenges, like (i) there could be a drastic drop-out of students from the
domestic universities, (i) very high cost of tuition, (iii) potential cultural misalignment
affecting adaptation, (iv) resource allocation concern, (v) risk of educational
inequalities, and (vi) rejection of recognition of foreign universities' degrees by Indian
companies. So, | would like to know from the hon. Minister about the measures
taken by the Government to face all these challenges. Has he taken care of these
aspects?

SHRI DHARMENDRA PRADHAN: Sir, all these questions are very important but these
are uncalled for at this time. We have to face the global challenge. These questions
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are there, but the Government is quite competent and the UGC is quite a competent
body with its experts and it will look into all these aspects. These are all very
premature questions and we should not view everything with a negative prism.

MR. CHAIRMAN: Now, Question No. 34, Shri Sant Balbir Singh.
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